C. A. T. Bench, JAIPUR

Date of Ordér ' N f' ’ 'ﬁ?} 3]3/g}_ Crders _ ’ &’/r
C 27 48692 ) Mre JeKe Kaushik - Counsel for the Aopliﬂant.
' Mre ReN, Mathur ~ Counsel for the Respondents.

Thae learn@d. counsel, for’tha respondents
has been directed to produce, at the next day of
heafing, the record relating to the selection made
in pursuance to letter at Annexure. A=6 an&;! appointments
made vide Annexure A-i. To come up for admission

“ and cii sposal at the adm:.ssion st"ge on 23.9492,
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